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streamlining of the multiple tax concessions and deductions under the Income 

Tax Act. 

Failure of disinvestment programme 

2037. SHRI PREMCHAND GUPTA: Will the Minister of FINANCE 

AND COMPANY AFFAIRS be pleased to state: 

(a) whether it is a fact that the disinvestment programme of Government have 

gone into total disarray and has been kept in abeyance; and 

(b) if so, in what manner Government propose to meet the shortfall of Rs. 

12000 crore which it was expecting from the sale of PSU shares and a 

provision for which was made in the budget for the current fiscal year? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND 

COMPANY AFFAIRS (SHRI ANANDRAO VITHOBA ADSUL): (a) No Sir. 

(b) Government is making all efforts to ensure that the target for 
disinvestment proceeds is achieved for the current fiscal year. 

Fall in disbursement by Financial Institutions 

2038. SHRI PREM CHAND GUPTA: Will the Minister of FINANCE 
AND COMPANY AFFAIRS be pleased to state: 

(a) whether it is a fact that there is a significant fall in sanctions and 

disbursement by financial institutions during the year 2001-2002; 

(b) if so, whether it will not further erode the profitability of the 

financial institutions and their position would go from bad at present to worse 

in future; 

(c) whether the above position is due to general economic slowdown or 

dwindling faith of the industry in the institutions; and 

(d) in what manner Government propose to deal with this situation? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND 

COMPANY AFFAIRS (SHRI ANANDRAO VITHOBA ADSUL): (a) Yes, Sir. 

(b) No, Sir. Profitability levels depend inter-alia on several other 

factors, including cost of funds, quality of portfolio, volume of recovery/ 

internal generation etc. 
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(c) The decline in performance of Financial Institutions has been mainly 

due to slowdown in growth of investments in industry, moderate performance 

of services sector, comfortable liquidity in the banking system, lower off take by 

way of refinance, the inability of financial institutions to raise fresh resources 

on account of low credit ratings and mis-match between high cost of 

borrowings vis-a-vis expectations of good corporates for financial assistance 

at PLR or sub-PLR rates. 

(d) The economy is now picking up. Interest rates have become 

attractive and are comparable with those abroad. IDBI is being corporatised. 

IFCI is being restructured.These and such other steps taken by Government will 

revive the off take of credit into the economy. 

Fall in Demand of Gold 

2039. SHRIMATI VANGA GEETHA: Will the Minister of FINANCE 

AND COMPANY AFFAIRS be pleased to state: 

(a) whether Gold demand trend in India has fallen significantly; 

(b) if so, the factors behind the declining trend; and 

(c) what has been its impact on jewellery and stock market? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND 

COMPANY AFFAIRS (SHRI ANANDRAO VITHOBA ADSUL): (a) 

According to the World Gold Council and Gold Fields Mineral Survey (an 

independent London based market research agency), the consumer demand for 

gold in India dropped at 363MT in January to September, 2002 from 570MT 

in the same period last year. 

(b) The adverse factors that affected global demand for gold seem to 

have an impact on Indian demand too. The rise in the doller gold price, the 

price volatility and the weak world economy continued to deter purchases of 

gold world-wide and in India. 

(c) The high and sometimes volatile price remained a deterrent to 

jewellery purchases. The jewellery demand (excluding that funded by recycled 

gold) dropped in tonnage terms by 6.2% in the July to September, 2002 quarter 

vis-a-vis the first half of the year. 

Gold prices have reached new recent highs while increasing volatility 

on the stock markets worldwide is also visible. 
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